IN THE HIGH COURT OF DELHI AT NEW DELHI

EX.P. 69/2017

BDR BUILDERS & DEVELOPERS PVT. LTD. ... Decree Holder
Through  Mr.Harish Malhotra, Sr. Adv. with
Mr.Rajinder Aggarwal, Adv.

Versus
SHRI LALIT MODI ... Judgement Debtor

Through ~ Ms.Vandana Bhatnagar, Adv.
Ms.Nandni Sahni, Adv. for Applicant

Romi Garg
CORAM:
HON'BLE MR. JUSTICE NAVIN CHAWLA
ORDER
% 30.01.2018

List on 25" April, 2018 along with OMP 7/2017.

NAVIN CHAWLA, J

JANUARY 30, 2018/Arya

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 20/05/2025 at 11:31:34



